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J c 'flJ 	I 	 Applicant (s). 

73 r 	 Adv. for the 
Petitioner (s). 

Versus 

j 	Respondent (s). 

Adv. for the 
Respondent (s) 

SR NO. DATE. 	 ORDERS, 

( 	 . 



O.A./280/90 	 \ 

hri Jamal Haj i 
Village panchaser, 
via Amar Para, 
aluia WanKaner, 

Dist. Rajicot. 	 : Applicant 

Versus 

Union of India 
Through: 
General Manager, 
Western Railway, 
Churchgate, Bombay. 

D. Chief Engineer, 
Western Railway, 
2nd Floor, E.G.Station 
Building, ailwayapura, RU. 
Ahmedabad. 

Divisonal Railway Manager, 
Western Railway, 
Rajicot Division, 
Kothi Compound, 
Raj.Kot. 	 : Respondents 

Coram ; Hon'ble Mr. P.H.Trivedi 	: Vice Chairman 

Hon'ble Mr. J.N.Murthy 	: Judicial Member 

0 R B L R 	Date: 31-8-1990 

Per: lionlzle Mr. P.H.Trivedi 	: Vice Chairman 

Heard vir.B..Uogia and Mr..R.Kyada, learned 

advocates for the applicant and the respondents é5Ptively 

Representation of the petitioner be considered by the 

respondents in a proper reply within three months of the 

date of the representation if made within 15 days of the 

date of this order. with this direction, the case is 

disposed of. 

(J.N.Murthy) 
	

(P.H.Trivedj) 
Judicial Member 	 Vice Chairman 
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